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Institutional Arrangement for

Sick Units

8534. SHRI GEORGE FERNANDES;
Will the PRI INISTER be ploaseg to
state: ’

(a) whetherthe Government propc:ta to
establish any institutional arrangement for
nursing sick units by involving trade unions,
Industry and non-Govemment Organisations;

(b) if s0, the detalils theraof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): {(a) to {c). The existing policy
towards revival of sick industrial units envis-
ages an Integrated approach onthe part of
all parties concerned, viz., promoters, la-
bour, state/central Govemment, banks and
financial institutions to provide reliefs/con-
cesslons and needbased working capital as
alsofreshtermioansior revival of potentially
viagle unts.

HUDCO Projects In Delhi

8535. SHRIMATI SUNDHARA
il the Minister of URBAN DEVEL-
PMENT be pleased to state:

(a)the number of HUDCO projects under
tconstruction in Delhi;

(b) whether all of these_projects have
been approved by the Board of Directors;

(c) if so, the detalls thereof; and

{(d) ¥ not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT

(SHRIM. ARUNACHALAM): (a) The follow-
ing projects entrusted by Government are
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under construction by HUDCO in Delhl:-

() Community Centre and general pool
residentialquarters at Pinjrapole near
Andrews Canj.

(i) Office wd Commurcial buildings at
Plot Nos. 14, 25 & 26 at BhikajiGama
Place.

(b)to (d). Information is being collected
and will be laid on the Table of the Sabha.

[Tmnjatmn]
.~ Indlusion of MINkIn General Pool

536. SHRI MOHAMMADR ALIASHRAF
FATMI: Will the Minister of URBAN DEVEL -

{ OPMENT be pleased to state:
N }

(a) whetherthe Government proposeto
place the employes of Mahanagar Tele-
phone Nigam Ltd. in the General pool of
Bl ectorate of Estales as these employees
are also covered under the rules of Central
Government;

(b) i so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRIM. ARUNACHALAM): (2)to(c). There
Is no proposal with Government to place the
employees of the Mahanagar Telephone
Nigam Limited in the general pool for allot-
ment of accommaodation. Underthe Govem-
ment policy, only such Government officers
are eligible for allotment of general pool
accommodation who are part and parcel of
the Secretariat of a Ministry or an attached/
sub-ordinate office and whose employees
are paid from the Consolidated Fund of
India. As suchthe employees of public Sector
Under-takings like MTNL are not eligible
from general pool accommodation. More-
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over, the officers having separate depart-
mental pool are not eligible for allotment
from general pool. The employees of MTNL
even before Its incerporation as a public
sector undertaking were securing accom-
modation from the P&T pool and as such
were not eligible for general pool residential
accommodation.

(Engfish]

Semi-Conductor Complex

8538. SHRI GURUDAS < Wil
the PRIME MINISTER be pleased tojstate:

(a) whether the semi-conductor facility,
semi-conductor complex is not yet started,

(b) if so, the reasons therefor;’

(c) whetherthe Govemment proposeto
altowprivate partnership inthe complex; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRIMATI
MARGARET ALVA): (a) and (b). Semicon-
ductorComplex Limited (SCL), apublic sector
undertaking under the administrative control
of the Department of Electronics suffered a
major fire accident on 7-8 February, 1989
due to which the device manutacturing and
process R&D facilities were destroyed.
However, an interim plan was drawn up to
maintain continulty of supplies to end users.
This consisted of manufacture of modules
andsub-systems, stock and sale of standard
devices followed by packaging of these
davices at local assembly houses using
importedchips, andthereatter, sub-contract-
ing foundry operations at M/s Austrian Mikro
Systems (AMS), Austriato fabricate tha SCL
devices and their subsequent packaging and
testing in India. Thus, there has been no
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discontinuity inthe supply of SCL products to
the users.

(c) and (d). The additional sources of
finance for rebuilding the facilities at SCL,
Including private partnership, are under
consideratiog of the Government.

Putlay for Khad! and Village,
Sector

8536. SHRI RAMCHANDRA VEER-
APPA:Willthe PRIME MINISTER DS ploasoy
10 statg:

) whether major portion of the outlay
madg available to Khadi and Village Indus-
tries sector has been spent by the units
mostly located In cities and towns; and”

(b) if so, the allocations made in Khadi
and Village Industries sector in Urban and
Ruralareas during each ofthe raa Five
Year Plans?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P..
KURIEN): (a) No, Sir. The main objective of
Khadi and Village Industries Commission
(KVIC) isto develop the Village industries in
the Rural Areas and thereby create more
employment opportunities for the'rural arti-
sans elther educated or uneducated and
skilled or unskilled. Consequent upon amend-
ment of KVIC Act, Village Industries has
been redefined as an Industry located in a
Rural Area, the population of whichdoes not
exceed ten thousand or such otherfigure as
the Central Government may speclly from
time to time which produces any goods or
renders any service with or without the use of
power having a capftal investment of Rs.
15,000/- perhead of employment. Eversince
the said amendment, KVIC is agreeing to
programmes in villages of the above defini-
tion. The implementing agencies of KVIC/
KVIB eventhough located in urban areas
and are having their sales centres outside





